Annexure — 7
Name of the corporate debtor:Starlit Power Systems Limited; Date of commencement of CIRP:20.03.2023 (Order uploaded at NCLT Portal on 21.03.2023); List of creditors as on: 14.04.2023

List of operational creditors (Government dues)
(Amount in)

Details of Claimant e . e 1 .
Details of claim Details of claim admitted Amount of

Amount of | any mutual | Amount of | Amount of e
Sl. No. Date of R Amount Amount Whether % of voting | contingent dues, thay claim not claim under Ren:]rks, if
Department Government | receipt of | Amount claimed Am::;ti:)tle;lalm Nature of claim co:;r:::vby covered by related | share in CoC, claim may be set- | admitted | verification v
claim in teres} guarantee party ? if applicable off
The amount is
under
verification
subject to the
. . . documenst to
1 Dept. of Trade & Taxes (Delhi GST) Delhi 03.04.2023 2,48,093.00 Demand Raised NA NA NA NA NA NA 24809 be received
from the
claimant as
well as from
the CD




